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ELECTION COMMISSION OF INDIA

Notification
Nirvachan Sadan, Ashoka Road, New Delhi-110 001 Dated the 1 0" May, 2024
20 Vaisakha, 1946 (Saka)

No.434/ES-1/BR-LA/2023(2)—In exercise of the powers conferred by sub-section (1) of
section 22 of the Representation of the People Act, 1951 (43 of 1951), the Election Commission
hereby designates the following Officers mentioned in column 2 of the Table below, as Assistant
Returning Officers, in addition to Assistant Returning Officers nominated vide its Notification No.
434/ES-1/BR-LA/2023(2), dated 06" October, 2023,as amended from time to time, to assist the
Returning Officer of the following Parliamentary Constituency mentioned in Column 1 of the
Table, for counting of Postal Ballot Paper during General Election to the Lok Sabha, 2024:-

TABLE
Serial number and
name of Parliamentary Assistant Returning Officer
Constituency
1. 2.
. 11. Officer In-charge, Supply Section, Araria
9-Araria

12. Additional Collector, Disaster Management, Araria

Additional Collector-cum-District Public Grievance Redressal

13. Officer, Araria

14.  District Panchayat Raj Officer, Araria

29-Nalanda 15.  Senior Deputy Collector, Establishment Section, Nalanda

16. District Education Officer, Nalanda

17.  District Program Officer, Establishment, Nalanda

18.  District Program Officer, PM Poshan Yojna, Nalanda

19.  Program Officer (Secondary Literacy), Nalanda

20. Labour Superintendent, Nalanda

21.  District Program Officer, Nalanda

22.  Assistant Director, Social Security Cell, Nalanda

23.  Assistant Director, Divyangjan Empowerment Cell, Nalanda

24.  District Planning Officer, Nalanda

25.  General Manager, District Industries Centre, Nalanda




6

foe® T (sTETaUT), 20 6L 2024

Serial number and
name of Parliamentary

Assistant Returning Officer

Constituency
1. 2.
29-Nalanda 26.  Program Officer, Elementary Education, Nalanda

27.  Assistant Treasury Officer, Nalanda

28.  District Co-operative Officer, Nalanda

29.  District Program Officer, MGNREGA, Nalanda

30.  Officer In-charge, District Revenue Section, Nalanda

31.  District Sub Registrar, Nalanda

32.  Sub Registrar, Rajgir

33.  Sub Registrar, Hilsa

a4 Authorized District Program Officer, District Education Office,
Nalanda

35.  District Planning Officer, Nalanda

36, District Co-ordinator (LSBA) District Rural Development
Agency, Nalanda

37.  Sub Election Officer, Biharsharif

38.  Program Officer (Education), Nalanda

39.  Assistant Program Officer, Samagra Shiksha Abhiyan, Nalanda

40.  District Minority Welfare Officer, Nalanda

41.  Sub-Divisional Public Grievance Redressal Officer, Biharsharif

42.  Executive Officer, Nagar Parishad, Hilsa

43.  Executive Officer, Nagar Parishad, Rajgir

44.  Executive Officer, Nagar Parishad, Islampur

45.  Executive Officer, Nagar Panchayat, Silao

46.  Executive Officer, Nagar Panchayat, Harnaut

47.  Executive Officer, Nagar Panchayat, Nalanda

48.  Executive Officer, Nagar Panchayat, Rahui

49.  Executive Officer, Nagar Panchayat, Parwalpur

50.  Block Development Officer, Harnaut

30-Patna Sahib 18, Executivg Officer, Patna City Circle, Patna Municipal

Corporation, Patna

19, Executiv; Officer, Azimabad Circle, Patna Municipal
Corporation, Patna

20. Executivg Officer, Bankipur Circle, Patna Municipal
Corporation, Patna

”n. Executiv; Officer, Kankarbagh Circle, Patna Municipal
Corporation, Patna

2 Executivg Officer, Patliputra Circle, Patna Municipal
Corporation, Patna

2. Executive Officer, Nutan Circle, Patna Municipal Corporation,
Patna

24.  Executive Officer, Nagar Parishad, Bakhtiyarpur

25.  Executive Officer, Nagar Parishad, Fatuha

26.  Executive Officer, Nagar Parishad, Sampatchak

27.  Executive Officer, Nagar Parishad, Khushrupur
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Serial number and
name of Parliamentary
Constituency

Assistant Returning Officer

1

2.

30-Patna Sahib

28.  Block Development Officer, Bakhtiyarpur

29.  Block Development Officer, Khushrupur

30. Block Development Officer, Daniyawan

31. Block Development Officer, Patna Sadar

32. Block Development Officer, Fatuha

33.  Block Development Officer, Sampatchak

34.  Circle Officer, Bakhtiyarpur

35.  Circle Officer, Khushrupur

36. Circle Officer, Daniyawa

37.  Circle Officer, Patna Sadar

38. Circle Officer, Fatuha

39.  Circle Officer, Sampatchak

40. Block Panchayati Raj Officer, Bakhtiyarpur

41.  Block Panchayati Raj Officer, Khushrupur

42.  Block Panchayati Raj Officer, Fatuah

43.  Child Development Project Officer, Bakhtiyarpur

44.  Child Development Project Officer, Khushrupur

45.  Child Development Project Officer, Daniyawan

46.  Child Development Project Officer, Patna Sadar

47.  Child Development Project Officer, Fatuha

48.  Child Development Project Officer, Sampatchak

49. Revenue Officer, Bakhtiyarpur

50. Revenue Officer, Khushrupur

51.  Revenue Officer, Daniyawan

52.  Revenue Officer, Patna Sadar

31-Pataliputra

17. Executive Officer, Nagar Parishad, Danapur

18.  Executive Officer, Nagar Parishad, Khagaul

19.  Executive Officer, Nagar Parishad, Maner

20.  Executive Officer, Nagar Parishad, Bihta

21.  Executive Officer, Nagar Parishad, Phulwarisharif

22.  Executive Officer, Nagar Parishad, Masaurhi

23.  Executive Officer, Nagar Parishad, Bikram

24.  Executive Officer, Nagar Parishad, Naubatpur

25.  Executive Officer, Nagar Parishad, Paliganj

26. Executive Officer, Nagar Parishad, Punpun

27.  Block Development Officer, Danapur

28.  Block Development Officer, Maner

29.  Block Development Officer, Bihta

30. Block Development Officer, Phulwarisharif

31. Block Development Officer, Punpun

32.  Block Development Officer, Masaurhi
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Serial number and
name of Parliamentary

Assistant Returning Officer

Constituency
1. 2.
31-Pataliputra 33.  Block Development Officer, Dhanarua
34.  Block Development Officer, Paliganj
35.  Block Development Officer, Dulhin Bazaar
36.  Block Development Officer, Bikram
37. Block Development Officer, Naubatpur
38.  Circle Officer, Danapur
39.  Circle Officer, Maner
40.  Circle Officer, Bihta
41.  Circle Officer, Phulwarisharif
42.  Circle Officer, Punpun
43.  Circle Officer, Masaurhi
44.  Circle Officer, Dhanarua
45.  Circle Officer, Paliganj
46.  Circle Officer, Dulhin Bazaar
47.  Circle Officer, Bikram
48.  Circle Officer, Naubatpur
49.  Block Panchayati Raj Officer, Danapur
50.  Block Panchayati Raj Officer, Maner
51. Block Panchayati Raj Officer, Bihta
52.  Block Panchayati Raj Officer, Phulwarisharif
53.  Block Panchayati Raj Officer, Punpun
54.  Block Panchayati Raj Officer, Paliganj
95.  Block Panchayati Raj Officer, Bikram
56.  Block Panchayati Raj Officer, Naubatpur
37-Aurangabad 10.  District Public Grievance Redressal Officer, Aurangabad
11. District Transport Officer, Aurangabad
12. Sub Divisional Public Grievance Redressal Officer, Aurangabad
13.  Officer In-charge, District General Section, Aurangabad
14. Officer In-charge, District Certificate Section, Aurangabad
15.  District Co-operative Officer, Aurangabad
16.  District Minority Welfare Officer, Aurangabad
17. District Program Officer, ICDS, Aurangabad
18.  District Manager, State Food Corporation, Aurangabad
19, District Program Officer (Establishment) Education Department,
Aurangabad
20. District Program Officer (Elementary Education and Holistic
Education), Education Department, Aurangabad
40-Jamui (SC) 12.  Director, District Rural Development Agency, Jamui
13.  District Planning Officer, Jamui
1 Distyict Program Officer, Primary Education and Sarva Shiksha
Abhiyan, Jamui
15.  District Program Officer, ICDS, Jamui
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Serial number and
name of Parliamentary
Constituency

Assistant Returning Officer

1

2.

40-Jamui (SC)

16.

District Minority Welfare Officer, Jamui

District Co-operative Officer-cum-Assistant Registrar Co-
operative Societies, Jamui

The Officers in Column 2 of the above table shall cease to function as Assistant
Returning Officers immediately after the successful completion process of counting of
votes in concerned Parliamentary Constituencies.

By Order,
SUJEET KUMAR MISHRA,
Secretary.
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